
NATIONAL COMPANY LAW TRIBUNAL 
CHANDIGARH BENCH, CHANDIGARH 

CA N0.39112012 
IN 

CP NO. 80(ND)l2012 
RT No.641ChdlPbl2016 

MrPr~nce Sagar Jasuja & Anr. . . . Pet~tioners 

Versus 

M!s Shaktl Splnner Ltd, & Ors Respondents 

Present: Mr. Vaibhav Sahni. Advocate for petitloners 
None for respondents 

In the interest of justice. the matter is adjourned to 22.05.2017 for 

arguments. 

(Justice R.P. Nagrath) 
Member (Judicial) 

(Deepa Krishan) 
Mernoer (Technical) 

April 26, 2017 
arora 


